iTEMNO.103 COURT NO. 7 SECTI ON XI'|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1417 OF 2001

S. RAJESWARI Appel lant (s)
VERSUS
S. N. KULASEKARAN & ORS. Respondent ( s)
(Wth appl n(s) for i mpl eadnent and prosecuting t he appel | ant under

340 C.P.C for

filing the appeal and permi ssion to file additional docunents and office report)

W TH

Contenpt Petition (Civil) No. 351/2002 in Civil Appeal No. 1417/2001
(with appln.(s) prosecuting the appellant under Section 340 Cr.P.C.

for filing the appeal)

Date: 28/03/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. P. SI NGH

HON BLE MR JUSTI CE ALTAMAS KABI R

For Appellant(s)

M. Ait Kumar Sinha, Adv.

For Respondent (s)

M. Rakesh K. Sharnm, Adv.

M. L.K Pandey , Adv

Secti on



UPON hearing counsel the Court nmade the foll ow ng

ORDER

(K. K. Chaw a) (Radha R Bhati a)

Court Master Court Master



